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I am going to the next question.

( Interruptions)

SHRIBUTA SINGH: I request that this 
is an important matter because it affects the 
people who are living below the poverty line 
especially in Western Rajasthan. {Interrupt 
tions) Therefore, kindly fix the date for a 
Short Duration Discussion on this.

MR. SPEAKER; I have already said
that.

[Translation]

Women In civil services

•185. SHRIMATISUMITRA MAH AJAN: 
Will the PRIME MINISTER be pleased to 
state:

(a) the number and percentage of 
women in the civil services at present. State- 
wise; and

(b) the steps initiated by the Govern­
ment to encourage women to enter into the 
civil services?

[English]

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI

MARGARET ALVA): (a) A statement is laid 
on the table of the House.

(b) The following steps have been infl­
ated by the Government in recent years for 
attracting women to Civil Services:

(i) The policy of inter-cadre tran^i^r of 
All India services has been relaxed ini the 
case of single women officers allotted to the 
North-eastern cadres and J&K. It has also 
been decided not to albt women officers to 
these cadres for a period of 5 years from 
1990.

(ii) On marriage, change of cadre of 
either of the two officers (provided both be­
long to the All India Services) is permitted to 
ensure that they are in the same State cadre 
with, the condition that the transfer is not to 
his/her home state.

(iii) Rules relating to grant of leave in 
continuation of maternity leave are in the 
process of being liberalised.

(iv) Guidelines for posting husband and 
wife together wherever possible have been
issued.

(v) T.V. serials and spot advertisement 
have been encouraged over the national net 
work commending the role played by women 
officers in Civil servk^es.
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[Trnisbtiorii

SHRIMATI SUMITRA MAHAJAN: Mr. 
Speaker, Sir, it is unfortunate that even after 
40yearsof independence condition of women 
continues to be deplorable. It is stated in the 
reply that representation of women in civil 
sen^s is negligible. In Group 'A' services 
some women get selected on the basis of 
merit In Group 'B' and Group ‘C  posts 
representation is almost negligble. In Ra­
jasthan and Madhya Pradesh, where the 
BJP is in power, training programmes are 
being organised to increase representation 
of women, will similar training programmes 
be conducted in other stales also? When a 
women is posted at a place far off her native 
place, she has to live there all alone under 
the present social environment. What f acili- 
ties does thegovemment propose to provide 
to such women so that they can have social 
security and mental peace.

[English]

SHRIMATI MARGARET ALVA: I do 
admit that at all levels, in Groups A.B and In 
the lower ones, the intake of women in the 
civil Servk»s is farbetowthan what it ahouM 
be. In fact, I have given the percentages for 
the All-India Servk» - with the I.A.S. it is only 
8.66 per cent, with the Police senrices it is 
only 1.7 per cent. We do realise that there is
•  need for provMIng, may be special training 
and giving incentives for them. And there 
have been two studies whbh were con­
ducted, one in 1987 by the Department of 
Personnel and the second one was con­
ducted by the Department of Administrative 
reforms in May 1989.

And I may also mentnn that a special 
driv  ̂was launched between 1985 and 1987 
to improve the intake of women into the 
seiviceswhk^didshowa rise afterthe drive 
Was launched. There are problems as the 
hon. Member has pointed ouL The question 
of transfers or postings and particularly of 
being outsMe their own States, being altot- 
ted to other cadres is something whk:h pre­
vents many women from wanting to come 
into this All-India Servtees. We are aware of

the proMems and some suggesttons which 
were made in the two studies are receiving 
special attention of the Government

As I saM, as far as the North-Eastem 
states are concerned and in certain other 
areas, we have already taken steps to pre­
vent them from being posted there.

Besides, the maternity leave rules have 
been relaxed. They can have maternity leave 
without any medical oertifk»te t>eing pro- 
vkled, and it can be extended up to one year 
now, so that they have enough time. And the 
posting of husband and wSe together wher­
ever possible has already been introduced 
and more than anything, perhaps, some of 
the serials and otherthings whk:h have been 
introduced on TV, by way of puWidfy and 
motivatton, have borne very positive resMlts 
in motivating more women to Join th  ̂serv­
ices.

[Translation]

SHRIMATI SUMITRA MAHAJAN; Mr. 
Speaker, Sir, in Income tax and postal sen/- 
ices representation of women in general is 
almost negligible. In case of vacancies re- 
sen/ed for SCs and STs not a single woman 
of these sections is in service. Will the Gov* 
emment consider extending reservatkm 
facilities to women from all categories on 
economk: basis?

[EngUsh]

SHRIMATI MARGARET ALVA: I can­
not say 'Yes’, though there have been pro­
posals that within the rasfirved categories a 
particular percentage shouM be reserved for 
women. It is because whenever you tak of 
weaker groups, women are always more 
weaker within that group both economically, 
socially as weH as educationally. Therefore 
this proposal has been made and the Law 
Ministry has t)een studying the proposal. 
The questton that arises is whether you can 
classify women as a group, as a special 
category or as a special dassifk»tion within 
that group. This is being considered; but at
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the moment - as I have said the other day > 
I would like to say yes; but I cannot, because 
it has not yet been decided.

KUMARI SEUA: May I know from the 
hon. Minister whether the Government has 
any information about the kind of postings 
which are given to women vis-a-vis men? 
{Interruptions)

MR. SPEAKER: Please show chivalry 
to women. Order in the House, please.

KUMARI SELJA: For instance, how 
many women get posted as DCs, SSPs or 
Ambassadors during their careers as com­
pared to men?

SHRIMATI MARGARET ALVA: I can­
not give the exact figures. But I can say 
without the fear of being contradicted that 
when given an opportunity women at all 
levels have proved to be generally better 
than the men!

MR. SPEAKER: If the gentlemen do not 
disagree with me, I would say that the lady 
members in the House are doing better!

SHRIMATI RITA VERMA: I would like to 
know from the hon. Minister as to why all the 
lady officers belonging to the All India serv- 
k:es working in J&K and the north-eastern 
States are not being given the option of 
altotment of other cadres; why the Gevern- 
ment of India is discriminating between firstly 
the lady offk^ers already albted to those 
cadres and those bebnging to new batches, 
secondly between the All India services lady 
offbers married to Central Servrces officers 
and those married to IAS and IPS officers, 
and thirdly most funnily between the married 
and the unmarried lady officers. Does the 
Government think that only unmarried ladies 
are to be cared for!

SHRIMATI MARGARET ALVA: That is

not the point. The whole question was re­
viewed in view of the disturbed areas in 
certain parts of the country where we did 
have the problems with posting line women 
in those States. It was after a review that it 
was decided for a period of five years that in 
north-eastern States and J&K, single woman 
would not be posted and those who are 
already there would be given the option of 
chosing, if they want, to go to some other 
States. Those who preferred to stay and 
continue are not being moved. But those 
who would like to move out into areas which 
they feel safer to work are being given the 
optbn because of the special situation.

The second question is that of women 
who get married to an officer belonging to 
another cadre. We are as a general rule 
albwing a cadre transfer so that both hus­
band and wife can belong to the same State 
cadre provided that it is not the home State 
cadre. They cannot go back to the home 
State. If one of them is in one State, the other 
one can opt either way to go to the cadre in 
whbh the husband is. The hon. Member 
asked as to why there is discrimination be­
tween All India service and the Central 
Services. We are talking about those who 
can be posted by us in varbus state cadres. 
The other sen/bes do not have State cadres, 
they are generally at the headquarters. 
Therefore we cannot make the adjustments.

[Translation]

SHRIMATI KRISHNA SAHI: Mr. 
Speaker,Sir, will the Government please 
State the names of places at whbh hostels 
for working women are available in the coun­
try, to private resbential facilities to women. 
It is a very big problem, it is easy to fiiid 
empbyment, but accommodation is a prob­
lem in States. Is there any"scheme before 
the Government to make arrangemenTs lor 
provkling accomodatbn to working women 
in Group *B* and Group *C’ servbes?
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[English]

SHRIMATI MARGARET ALVA: Sir. this 
subject does not come directly under this 
department. But. I can tell the hon. Member 
that the Department of Women and Children 
has a scheme for setting up of working 
women hostel, where the Central Govern­
ment gives an outright grant of 80 per cent to 
any organisation or a registered society which 
would run working women hostels. This has 
become a very popular scheme and I can 
assure the hon. Member that more and more 
of these hostels would come up.

MR. SPEAKER: Now I allow the gentle­
man to support this cause. Please ask a 
question. I am allowing you; you show your 
intelligence now.

[Translation]

MOHAMMAD A ll ASHRAF FATMI: Mr. 
Speaker. Sir. today, when women in India 
are holding top posts in the country like 
Secretary etc. Why cannot they be recruited 
in Army. Military poik:e and other top posts 
so that they are provided equalopportunities 
in servrce, as has been asked in an earlier 
questbn...

[English]

MR. SPEAKER: Please make a distinc­
tion between Civil Servk:es and Defence 
Servk:es.

[English]

SHRIMATI MARGARET ALVA: Sir. 
must say that the Question is specifically 
about the Civil Servk:es. But. I can tell the 
hon. Member that there has also been ar 
effort to bring women into it. For instance, 
CRPF has a Special Women’s Battalion: IPS 
has women. Now, they are coming to varbus 
fields. I must say that even the Defence 
Services have now opened up that, at vari­
ous levels. An announcement has been made 
for women to come in. So. it is not only 
question of our wanting to take them in. But 
the questbn is also of there being a social 
acceptance and the women wanting to get 
into these varbus fields, given their limited - 
shall I say - educational facilities, training 
facilities and others. So. it has to be an all 
round effort to improve the status of women 
and encourage them to get into 
Xh\s.(lnterruptions)

MR.SPEAKER: I will allow Mr. Sunil 
Dutt to use his chival^in a limited way by 
asking a question. (Interruptions)

SHRI SUNIL DUTT: Sir, I have already 
e xp res^ In the Sadan that I have a great 
admiratbn^for the women of our country. I do 
not say. it is Hindustani othenfvise, I might be 
misunderstood again. But. this is a very vital 
questbn and so some more time shoukJ be 
given for a detailed discussion on this sub­
ject.

(Inten'uptions) (Interruptions)

[Translation]

MOHAMMAD ALI ASHRAF FATMI: In 
the developing countries of the workJ. women 
are given equal opportunities but in India 
they are not provided equal opportunities. I 
:woub like to know as to what the Govern­
ment islhinking on making equal opportuni­
ties. available to women in all the fields?

[Translsiion]

SHRI BHOGENDRA JHA: Mr. Speaker. 
Sir, some percentage of reservatbn in all the 
reserved categories shoukl be fixed for 
women. The Hon. Prime Minister is present 
in the House and lam not making any special 
demand for women, except that in all the 
reserved categories i.e. Tribals, Harijans
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and other backward classes, some reserva­
tion should be movided for women by the 
Govemmentasamatterofprinclple. Iwould 
like the Hon. Prime Minister to give an assur- 

I in this regard to the House.

[EngSsm

THE PRIME MINISTER (SHRI P.V. 
NARASIMHA RAO): The matter is being 
examined.

[TranslatiotH

SHRI BHOGENDRA JHA: Mr. Speaker, 
Sir, let the Government make its stand clear, 
atleast, to the country and the House, if not 
tome.

MR. SPEAKER; He has already made 
his stand clear.

SHRI P.V. NARASIMHA RAO: Our in- 
tentons are very good and the matter is 
being examined now.

Unauthorised Manufacture of Televi­
sion Sets

186 SHRI SIMON MARANDI: 
SHRI MRUTYUNJAYA 
NAYAK:

Will the PRIME MINISTER be pleased 
to state;

[EngSsNi

THE MINISTIR OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GREVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a). Since unauthor­
ised manufacture of TV sets Is a clandestine 
activity, it is not possible to estimate total 
k>ss of Central Excise Duty per year being 
incun-ed by the government

(b) All Central Excise Collectorates 
including Central Excise Collectorate, Delhi 
have been instnjcted to gear up their Anti- 
Evasion machinery and to launch a con­
certed drive against the tax evaders.

[Translatioril

SHRI SIMON MARANDI; Mr. Speaker, 
Sir, the “Jansatta* drew the attention of the 
Government in its issue of 11 November, but 
the Government says that it has no kJeaof K.

I wouM like to tell the Govemment that 
television is not Just a means of entertain­
ment, but also is used for expanston of 
educatnn andpromotkin of national unity, in 
addition to, woridng as a link between the 
Govemment and the people. Inviewofths 
above, will the Government please state th» 
number of sun̂ eys conducted during last 2to 
3 years with their statewise details so as to 
cbse down illegal T.V. manufacturing units' 
afKl raise country’s revenue t>y detecting 
illegal and clandestine manufacture of T.V.

(a) the total kiss per year being incurred 
by the Government by unauthorised manu­
facture of televisnn sets in Delhi and other 
parts of the country; and

[Eng^h]

MR. SPEAKER: I have not lottowed 
your questkm. Probably the Minister also 
has not fotbwed it

(b) the actk>n taken by the Government 
to check unauthorised manufactureof televi- 
skmsels?

[TranslatiotH

SHRI SIMON MARANDI: How many


